
J IIC Sch l-7)

From:

Vishwa Nath Shukla
Registrar (Administration),
High Court of Jharkhand.
Ranchi.

To

t : Office - 065 1-248 t449
Fax No. - 0651 -24t1fi6

File No. XXII(6)N J N I t2025-26/ Apptt
Letter No. /Apptt
Dated:

S ub.:- rd in of altn ti e
Prevention of Corru ption Act , 1988 lP-l{ uled to bc hcld llrh Januan'. 2026l0'h
atN tional Judicial Academ* Bhonal.

Ref:- be R 9 01 02

My Lord,

If,fith reference to the letter on the subject noted above, I am directed to say that the court has been
pleased to nominate the Judicial officers of the state of Jharkhand for atrending the training prog.rmme as
mentioned in the tabular chart ofthe Acade mic Yeu 2025-26 for the month ofJanuary 2026 in the following
manner:-

This is for your Lordship,s kind information and needful.

Yours Sincerely,
Sd/- Vishwa Narh Shukla

MemoNo. 56+\ ptt.
Registrar ( istration)

Datcd Ranchi the o

.t

Copy forwarded to the Director,

JHALSA, Ranchi / the C.pb., e-Courts proj

Judicial Academy Jharkhand, Ranchi / the Member Secretary,
ect, High Court ofJharkhand, Ranchi for gefting uploaded the letter

on this cowt's website / the Principal District & Sessions Judge, Dhanbad & Dumka including the Judicial
commissioner, Ranchi / ofticers concemed for information and needful with a direction to follow the ..Joining

Instructions" of NJA, which is available on NJA website alongwith permission to aftend the aforesaid NJA
progrlrJnme.

r)/

Prog.

No.
Programme
Date

Name of the Programmi Naturc of
programme

Nominated Participrnts

P-r{78 10.01.2026

&

t Lot.2026

National Confcrencc on
Prcvention of Corruption
Act, 1988

Rcgular

Scssions Judge-cum-Spl Judge, A.C.B.,
Dhanbad

Mr. Prakash Jha, Districr & Additional
Sessions Judge-cum-spccial Judgc,
A.C.B., Dumka and
Mr. Onklr Nrth Choudhrry, Additional
Judicial Commissioncr-cum.spccial
Judge, A.C.B., Ranchi.

)

l

Mr. Mahish, I)istrict & Addition,

Reg ar (Administra tion)
lilvr

The Director,
National Judicial Academy,
Bhadbhada Road,Suraj Nagar pO.,
Bhopal - 462044 (M.P).


